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~ aDd JoInt ventures with 
South EIuIt AsIan CouatriM 

4439. SHRI G. M. BANATWALLA: 
W'I11 the Minister of COMMERCE 
be pleased to state: 

(a) whether Government are aware 
of several avenues of co-operation 
and joint-ventures with the South-
Bast Asian countries; 

(b) if so, whether 
have been identified. 
thereof; and 

these ~  

and details 

(c) steps taken by Government to 
promote trade and projects promo--
tion with these countries? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI 
BHURSHEED ALAM KHAN): (a) 
Yes, Sjr. 

(b) and (c). Under the auspices of 
the Trade Cooperation Sub-Group lor 
Joint Ventures set up on the basis of 
the ~ ~ t  of the Confer-
ence of Asian Ministers of Trade, the 
ESCAP Secretariat is exploring possi-
bilitiE"s of Joint Ventures in a number 
of Sect()rs like fisheries, wood pro .. 
durts, minerals, manufactured pro-
ducts, textiles, oil seeds crushing and 
processing, pulp, paper and newsprint, 
sugar mills, chemicals a:l.d pharmaceu-
ticals, cement plant, industries based 
0:1 molasses, jute carpet, twine and 
rose making, twine and rope, garment 
making. leather and footwear, ma-
chine tools, electronics, petro-chemi-
caU, light engineerbg industries and 
exploration for minerals, among the 
Member countries of the Sub-group. 
Government is taking active interest 
JD the activities of the Trade Coope-
rattcm Sub-lroup. 

a. India has ente1'ed into trade 
agreements with Australia, Burma, 
DemoC'ratic Republic of Korea, Mon-
golia. Democratic People's Republic of 
Korea. Japan, t ~ Indonesia and 
the Philippines (yet to be ratifted by 
the Governme:1t of Philippines). More 
them 50 per cent of the Indian Joint 
~  abroad have been eatabUdled 
t. loath Bait Asta eOUJItries and a 

nUDnber of otber joint ventures are at 
various stages of implementati(Y.l. Be-
sides, India has sponsored a number 
of trade delegations to this region. 
Organisations like Federation of 
Indian Chambers of Commerce and 
Industry have also been sending dele-
gatio';.1s to the South 'East Asian coun-
tries for promoting trade. In addition, 
Trade Development Authority, Com-
modity Boards and various Export 
Promotion Councils take various ex-
port promotion measure"S to boost our 
exports to South East Asian countires. 
India has also organised a number of 
wholly Indian Trade Fairs and pam-
cipated i:1 a number of international 
fairs he1d in this region to project 
Indian ('apabilities and to popularise 
the plant. machinery and equipment 
produced in India. 

3. As regards promotion of projects 
in the countries of this region. the fol-
lowing steps are bebg taken:-

(i) Policy ·natters relating to Pro-
ject Exports are regularly kept 
under review by the Overseas Pro--
jects Development Committee; 

(ii) Proposals of Project contrac-
tors f()r bank guarantee etc. are 
cleared expeditiously at a sinale 
point by a Working Group coordi-
nated by IDBI; 

(iii) The EEPC are disseminating 
information regarding tenders issued 
by various countries; and 

(iv) Efforts are being ~ to in-
terest more I:ldian firms in entering 
the fie] d of projects exports in the 
South East Asian Region. 

lIousinl' Problems of staff Of Tourism 
aDd CtvD Avtation 

4440. SHRI GHUFRAN AZAM: Will 
the Minister of TOURISM AND CI-
VIL AVIATION be pleased to state: 

(a> whether his Ministry is tapng 
enough interest in solving problems of. 
the staff of Tourimn and Aviation; and_ 
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(b) if so, the alloc:atiCT.l and detana 
Of procress in Delhi. Bombay and else-
where? 

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. SHAft-
,MA) : (a) Yes, Sir. 

(b) The required information is 
beibg collected and will be laid on the 
Table of the House. 

BuJ'iag of late from Grower 

4441. SBJU D. L. BAITHA: Will 
the Minister of COMMERCE be pleas-
ed to state. 

(a) whether as per Government po-
licy Jute Corporation of India has 
been instructed to buy jute from the 
growers to avoid middlemen a:td whe-
ther this policy is working effectively 
.and. promptly; 

(b) whether Government are awaTe 
that J.C.I. is shll lacking in proper in-
frastructure for buying jute from 
growers at various purchasing centres; 

(c) whether J.C.I. is also facing 
acute scarcity of space for storing the 
-purchased jute for want of sumc1ent 
"funds and lack of proper security 
together with suitable infrastructure to 
transact its business; 

(d) whether only 40 to 50 per ceIi 
of the total jute produced could be 
purchased by the J.C.I. which could 
not yield any tangible results so far 
as _villi relief to the jute ,rowers is 
coneemed; and 

(e) whether GQvernemnt would 
consider the desirability to arrange fOr 
proper infrastructure with sufftclent 
fund, space for storing. security f etc. 
for the .T.C.I. so that it may be able 
to mop out at least 70 to 80 per cent 
of the total jute produced from the 
8I'oWen: If Dot, wb7? 

THE MINISTER OF STATE IN 
THl:r MINISTRY or COMMEROB 
(SBIU XBtJBSEmJm ALAM JtHAN): 
(a) to (e). DurlDa the CUrreDt:year. 

till 15-2-81. the JCI haa aehievect a .. 
cord procurement ot 10.22 lakh baM. 
80 per cent of which was trom tile 
growers. Though funds were DOt • 
problem. further procurement wu 
hampered due to shortale of stor ... 
space despite the fact that the aodoWD. 
capacity had been increased froID 
about 12 lakh bales 1.., the precedlq 
year to 20.29 lakh bales durin. tbe 
current year. The Corporation's inabI-
lity to sell all its old s.tocks also add-
ed to the demand on the storage sPace. 
The stocks are insured against risks of 
fire. burge1ary and floods and tb1a 
seems to be a reasonable arrangement 
for security. All attempts will be made 
to further enhance this level of pro-
curement 1':1 the action plan for the 
next year wbich is under preparat!oD. 
Government have appointed a stud7 
Group to make suitable recommenda-
tions for Improvement in the workina 
of the Corporation. A Working 
Group has also been constituted to 
suggest measures for forgi:lg effective 
links between cooperative credit and 
marketine to protect the interests ot 
the ,ute growers. 

Depositing of Excise Duty 'by 
Bxporters 

4442. SHRI K. T. KOSALRAM: WUl 
the 'Minister of FINANCE be pleased 
to state: 

(a) whether there was a system of 
executing a bond tor 44 per cent ex-
cise duty On the collapsible tubefr 
which were bein, exported; 

(b) whether the 'Ministry has re-
vised this policy and is now insisting 
that the exPOrters should depoalt 
this excise claim. later f after eh!p-

~ the refund of this excise duty: 
and 

(c) if so, the reasons for thi8 
change and whether it bas not adver-
sely atrecte4 the exporters of collap-
sible tubes? 

'!'.HE MINISTER OF STATE 1M 
THI: 1DNIST.RY OJ' PINAN<Z (SHRt 
SA WAISlMOB: SISODIA): (il) ExPert' 




